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Blow-out in Kadi  well 

1604. SHRI RAOOF VALIULLAH: Will 
the Minister of PETROLEUM AND 
NATURAL GAS  be  pleased to  state: 

(a) whether it is a fact that a Committee 
was constituted by the ONGC which came to 
the conclusion that human negligence was 
responsible for the Kadi well  blow-out  in  
Gujarat; 

(b) what action has been taken against the 
officials responsible for this; and 

(c) whether the finding of the Comi-
mittee is at variance with the explanation 

given by the Ministry earlier for this in-
cident? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI BRAHM DUTT): 
(a) The Enquiry Committee, while indicating 
that the major cause of the blow-out was high 
pressure and premature failure of blow-out 
preventors, observed that the quality of the 
professional inputs of some officers was not 
upto the desired level. The report of the 
Enquiry Committee was examined by a 
Higher-level Committee of four functional 
Members of ONGC which did not agree with 
the Enquiry Committee's observation 
regarding the quality of professional input of 
some officers. The recommendations of the 
Higher-level Committee were considered and 
endorsed by the Commission. 

(b) Does not arise in view of above. 
(c) No, Sir. 

 


